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rules turihzr o anead the laharvasitrz Dorstel

Schools Rules, 1905, which the Goveviwent of
llaharashtra provnoszs to wrake in exercise of the
powers conferrved by sub-section (1) and chauses
(a),(a) and (f) of sui~sachtion (2) of scction 19

of the Boutay Bowstal Schools hct, 1929 (3oii, ZVILI
of 1929), and of all other powers enabling it in

this behalf, is hereby ,ou)llshed as requirea by

3

: sub-section (3) of the seaid section 19 for the

| infornation of all persons lilxely to Le affected
thereby; and notice is- thereby t,z.ven that the sais

T @raft will be taken into consideration by the

T Government of Maharashtra -onior-after the|Gth day

! h of March 19384,
2. Any objections or suggestidns which may be
: received by Secretary to the ‘Government of

e i —Ilaha_fash“t*a Home Department., Mantralava, Rombay=3.,
? P ? o ? v

! S from any pirson with respect to the said draft
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before the aforesaid date will be consicdered by

- -Governwent,
Draft Rules.

K.|.‘l,. . . :,-:.C.-".i » ‘ . .
1-» These rules uay be called the iaharashira

Borstel Schools (*¥Auendment) Rules, 1934,

2, Ian rule 3C of the licharashtra Berstal School
Rules, 1965, in sui-rule (1), for the wor ds
oncs a wonth" th: wor s "onece a wedk' snall

Ca be suostituted,

e Gt e ki L By oxcer and . .in the name of T.he
i N - Govmrnor of lahezashtra;
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